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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ 1(38 – ,f2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Arif Zahoor Lone
S/o Zahoor Ahmad Lone
R/o Hardu Panzin Tehsil Kangan District Ganderbal

Vide Notification No. 684 of 2026/RG/LP Dated 06.04.2026 has been
declared as Absolute/Final.

By Order

(SyehWaba dussain)
dmini

DateNo: 2q6 q8-lao- /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal'
Secretary1 Bar Council of India, New Delhi. . . . r

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal. _

k/-Fi(:-e:ip-girli–high Court of J&K and Ladakh1 Srinagar for uploading on

InEhlbc:aBbe:jehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Arif Zahoor Lone, Advocate

for information and necessarY actlon-

O
mTIfis



2

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ 193? of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aaquib Raja
S/O Siraj Ud Din Khan
IUO New Colony Serch Chodribagh District Ganderbal

Vide Notification No. 1553 of 2025/R(J/LP Dated 16.05.2025 has been

declared as Absolute/Final.

By Order

.\>6
(Sye:1 &tTta1 ussa

IministraRe:

07r2026Date'N,; aq 70 1- og /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aaquib Raja, Advocate

. .....for information and necessary action.

bi
Re:



3

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1{LCD of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Athar Hamid Bhat
S/O Hamid Ullah Bhat
nO Saripara, Tehsi} Rohama, District Baramulla

Vide Notification No. 2287 of 2025/R(J/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

(Syed NmbaLHus££in

'""""C
07.2026N„ 21 +o1 - 16 /RG/LP Dated

Copy

1

2
3.

forwarded to the: -

Principal District and Sessions JUdgel Baramulla-
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla-
C/PC/ e_(,'/8urts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
lncharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Athar Hamid Bhat, Advocate

. .for information and necessary action .

4
5.

6.

7.

mini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N., I<qI of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Amir Bashir
S/O Bashir Ahmad Bhat
R/O Patpora, Tehsil Central Shalteng, District Srinagar

Vide Notification No. 2635 of 2025/RG/LP Dated 21.08•2025 has been
5declared as Absolute/Final.

By Order
Q\at>(

jtaba:HUssain)(Sye1
.dministratiRegi:

Dated 13 .07.202629 a t+ -aLl /RG/LP

copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Srinagar'

:le£r:£aJT 1 (E= £ : :lnec: 1 g rLnsd! ? IS:::gI[= F f: } P u b I i c a t i o n i n t h e next issue of
Government Gazette.

[1 FE1i deE ::§Tq: hr::rhJIE : : Fta: it ?(o :i:ii oLn£ d arI : : :: : a g a r for uploading on

fEEhT:bc:aPb?a?Jtehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Amir Bashir, Advocate

for information and necessarY actlon-

tion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N., r('II of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Atif Mushtaq Wani
S/O Mushtaq Ahmad Wani
nO Wani Mohalla Sultanpora, Tehsil Pattan, District Baramulla

Vide Notification No. 2894 of 2025/RG/LP Dated 10.09.2025 has been
declared as Absolute/Final.

By Order

#(Syed X

"”y:A"'"'-""'T
Dated 13 .07.2026al ?a(-3 2 /RG/LP

copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Baramulla-

iFaT:£aJT I (E= : : :inec: 1 01 rEsd! ? ISTi ::gI[: : 1f: i P U b I i C a t i O n i n t he next issue of
Government Gazette.
President, District Court Bar Associationt Baramulla- _

CfF::";_ifiurts High Court of J&K and Ladakh, Srinagar for uploading on

tHEheLc:aPb7 EIjehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr, Atif Mushtaq Wani9 Advocate

for information and necessarY action-

fAdHl{listr



6

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

N„ Ifq3 ,f2026/RG/LP D,ted IB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Aasia Yousuf
D/O Mohd Yousuf Koka
R/O Herpora, near Masjid, Sherif, Bugam, Kulgam

Vide Notification No. 1237 Dated 01.01.2019 has been declared as

Absolute/Final .

By Order

(Syed Mat): W

"';W4"":"'“'’'F
No, a1 733 d 6/RG/LP Dated_ /3 ,07:2026 - '

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Kulgam.

[Ie;i££a£T I (Eg: £ : :lnec: 1 01 r1:Sd:: IsTi::gI[: F f: } P U b I i C a t i O n i n t he next issue of
Government Gazette.

[FB ?IF i deE :/L :)iS: riil1i OcT :U I: ;!?i?(C :aii£ nl alb :L R? IrE I i n a g a r f0 r uploading on

tEEh:Tbc:aPb7a;lehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Aasia Yousuf , Advocate

for information and necessarY action-

bI
ministra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: rg'IV ,f 2026/RG/LP D,t,d la .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aaqib Ashraf
S/O Mohammad Ashraf Ganai
R/O Lal Nagar Chanapora District Srinagar

Vide Notification No. 275 of 2026/RG/LP Dated 11.02.2026 has been
declared as Absolute/Final.

By Order

itabJ(Syl SS

tministraRe: r

Dated B 07.266al,tRI- bIg /RG/LP

Copy foIwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judget Srinagar.

ilea:;£aeTr ) (E= £ : :lnec: 1 g r1:Sd! ? IsTi ::gl: F fJ ; P U b I i C a t i O n i n t he next issue of
Government Gazette.

F/F£id£:J&3i:hFT£rhAcTX:Sa:7}£?<o:i:£ioLn£darIl:E: hagar for uploading on

t::hT::aILYbSEljehigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aaqib Ashraf, Advocate

. ..... for information and necessarY actlon'

lb IN
'iitr’atR)nRegi\stM\1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: if qf of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Asra Muzaffar
D/O Muzaffar Ahmad Magray
R/O Gilli Kadal, Nowshera, Zoonimar Tehsil Eidgah District Srinagar

Vide Notification No. 3665 of 2025/RG/LP Dated 04.12•2025 has been
declared as Absolute/Final.

By Order

itabH(Syel ussa
ministra in

la ,07.826Dateallq ?FrC /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judgel Srinagar.

iF/nr::baJr: I (E= =? : :inec: I oJ rLnsd! ? IJ!: : ::gI[: : f: } P U b I i C a t i O n i n t he next issue of
Government Gazette.
President. Kashmir Advocate Association, Srlnagar- _

cpc/--e_(/ iurls High Court of J&K and Ladakh, Srinagar for uploading on

t::ho!!:aPb71:Fhigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Asl.a Muzaffar, Advocate

. ..for information and necessarY actlon.

ihl



9

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 + +

NOTIFICATION

No: IS q £ ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Aaliya Farooq
D/O Farooq Ahmad Budoo
R/O Main Uri Tehsil Uri, District Baramulla

Vide Notification No. 3623 of 2025/RG/LP Dated 14.11•2025 has been
declared as Absolute/Final.

By Order

,ba IYussa(Syed1
ministrati

07.b026Dateaq IS + -CCf /RG/LP

Copy forwarded to the: -

Principal District and Sessions Judge, Baramulla-
2
3. iIFac: :ba:Dr: 1 (E= £ : :lnecJ 1 oJ rLnsd! ? IJE::gl1: : 1f: i P u b I i c a t i o n i n the next issue of

Government Gazette.
4 President. District Court Bar Association, Baramulla-

c/F::'-L_Ef£urts High Court of J&K and Ladakh, Srinagar for uploading on

t:EhoJE£aPb7a?;Fhigh Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Aaliya Farooq, Advocate

for inforination and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + 8

NOTIFICATION

No: lgqt of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aijaz Ahmad
S/O Mohd Anwar Ganie

WO Dangerpora Ganie Mohalla Sopore Tehsil Dangerpora Disrict Baramulla

Vide Notification No. 3622 of 2025/RG/LP Dated 14.11.2025 has been

declared as Absolute/Final.

By Order
C

[ussain)(Syed
ini

aqae$-t>IRGIW Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi. . r

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Bar Association, Baramulla-
c,pc, e-courts High Court of J&K and Ladakh, Srinagar for uploadlng on
the official website. _ . _ .

iH:R;;8’;-'uGa al-high Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aijaz Ahmad, Advocate

. ....for information and necessary action-

MIX
niinistratjpn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: IS' q8 of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aadil Ahmad Ahangar
S/O Abdul Rehman Ahangar
R/O Kremshore, Tehsil Khansahib, District Budgam

Vide Notification No. 2890 of 2025/RG/LP Dated 10.09.2025 has been
declared as Absolute/Final.

By Order
PC

lba Hussain)(Syed U

RL eb : istra

N„ aRq 73/86 /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aadil Ahmad Ahangar, Advocate

. .....for information and necessary action.

a a
.dmYnlsRl 'aP
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lgV? ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Athar Bashir
S/O Bashir Ahmad
R/O Dabtal Zainakadal Tehsil & District Srinagar

Vide Notification No. 2891 of 2025/RG/LP Dated 10.09.2025 has been
declared as Absolute/Final.

By Order

(Sye?ll
Regi inistra

07,DatelN„ aq+&l- g& /RG/LP

Copy forwarded to the: -

1

2
3.

Principal District and Sessions Judge, Srinagar-
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC, e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Athar Bashir, Advocate

for information and necessary action-

4
5.

6.

7.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: I(<. ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Amir Rashid Wani
S/O Ab. Rashid Wani
R/o Wani Mohalla, Chattibandy, Tehsil & District Bandipora

Vide Notification No. 1891 of 2025/RG/LP Dated 16.06.2025 has been
declared as Absolute/Final.

By Order

(SyedlG;{M)a$filss;
tio

07N„ I1 :481-Re /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Amir Rashid Wani, Advocate

. .....for information and necessary action.

%grA11%
dmiriistrafjon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1 (gI of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bisma Rasool
D/o Ghulam Rasool Mir
R/O Baghatpora, Tehsil Handwara, District Kupwara

Vide Notification No. 2299 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

$FbT[%
usgaill(Syed Mf
stratH)n

DaN„ 2cl:+q+ - golf /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bisma Rasool, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + 88

NOTIFICATION

No: Tg<a of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bhat Irtika
D/O Ali Mohammad Bhat
nO Banday Mohalla, Tehsil Handwara, District Kupwara

Vide Notification No. 3612 of 2025/RG/LP Dated 14.11.2025 has been
declared as Absolute/Final.

By Order

Rat)# #ussain)(Syel
Regi linistra

07.2026N„ 29 gaS- 1.2 /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Kupwara-
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bhat Irtika, Advocate

. .... .for information and necessary action.

Re: Tnis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar CounCil under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lg$3 of 2026/RG/LP Dated IB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bisma Anwar
D/o Mohammad Anwar Shagoo
R/O Gousiya Colony Bemina, Tehsil Central Shalteng, Srinagar

Vide Notification No. 2296 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

&b
ussain(Syed Mujtaba

N., 2 IdIg-26 /RG,LP D„.d /J::XI'k ""”"’T
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bisma Anwar, Advocate

. ..... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lg<'1 ,f2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bisma Jan
D/O Ghulam Nabi Kant
R/O Mastpora, Tehsil Keller, District Shopian

Vide Notification No. 2293 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

6b£H\ussb(Syel
Registr: istrati

07.20No: al 82 r r2£ /RG/LP Dated

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bisma Jan, Advocate

. ..for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tggg ,f 2026/RG/LP D,t,d /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Burhan Ahmad Beigh
S/O Niyaz Ahmad Beigh
R/O Bemina, Housing Colony Near Al-farooq Masjid, 98/A Tehsil
Shalteng, District Srinagar

Central

Vide Notification No. 3135 of 2025/R(J/LP Dated 09.10.2025 has been
declared as Absolute/Final.

By Order

(Syl W
.dministraM

,07:f026N„ 2cl 82?-ge /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. Kashmir Advocate Association, Srinagar.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Burhan Ahmad Beigh , Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N., IffC of 2026/RG/LP Dated IB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bilkeesa Javaid
D/O Javid Ahmad Bhat
R/O Kuchipora Qazigund Tehsil Qazigund & District Anantnag

Vide Notification No. 2892 of 2023/RG/LP Dated 28.12.2023 has been
declared as Absolute/Final.

By Order

(Syed
dministrat#)n

N„ aq gBl-- L{Ll /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Anantnag.
cpc, e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bilkeesa Javaid, Advocate

. .....for information and necessary action.

RegistrAiWm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1 gg+ ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Bisma Nabi
D/o Gulam Nabi Dar
IUO Town Namblabal Pampore Tehsil Pampore District Pulwama

Vide Notification No. 3613 of 2025/RC/LP Dated 14.11.2025 has been
declared as Absolute/Final.

By Order

RT::a
[ussain)(Syed i6tab;

RegistluI Administratb)n

M.. algq£-a !RGILP DaM_ 13 .Tai "'-';'-§
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Pulwama.
CPC e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Bisma Nabi, Advocate

. .....for information and necessary action.

gis!
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

„, If<8 of 2026/RG/LP Dated Fg .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Daima Khanam

D/O Riyaz Ahmad Khan
R/o Gopalpora Tehsil MaHan District Anantnag

Vide Notification No. 3147 of 2025/RG/LP Dated 10.10.2025 has been
declared as Absolute/Final.

By Order

(Syed IVfujtab; Hussa
Regi lnistra

m; a'18$3- de, /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Daima Khanam, Advocate

. .....for information and necessary action.

t?i,6
Registrar ,+dministrat#)n
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: lg <i of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ch. Shameema Aziz
D/O Ch. Abdul Aziz Chard
R/o Humander Hymama, Tehsil & District Kupwara

Vide Notification No. 2302 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

(Syed (1}jtabauHussah)
ini

13 .07. g26N„ al &£ 1- 6 g /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ch. Shameema Aziz, Advocate

. .....for information and necessary action .

Mr.ii%
ministrationRe: r A1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: J<£o of 2026/RG/LP Dated 12 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Farman Bashir
S/O Bashir Ahmad Dar
R/o Kulgam Ashumji, Tehsil & District Kulgam

Vide Notification No. 2259 of 2023/RG/LP Dated 30.09.2023 has been
declared as Absolute/Final.

By Order

(Syed ©©abPH:lssla Id
ini

DateN„ 2186? -qC /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kulgam.
(-,PC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Farman Bashir, Advocate

. .....for information and necessary action.

Ab Fb
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: Ker of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farhat Jan
D/O Tariq Ahmad Sheikh
R/o Sheikh Mohalla Surigam, Tehsil Lalpora, District Kupwara

Vide Notification No. 2654 of 2025/RG/LP Dated 22.08.2025 has been
declared as Absolute/Final.

By Order
)C

(Syed NT©aba H-u;sain)
Re: raF ini

Dated lg .073fiN„ al g++-th /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farhat Jan, Advocate

. .....for information and necessary action.

q
Re: mini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: i <Ca of 2026/RG/LP Dated J3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Fiza Farooq
D/O Farooq Ahmad Mattoo
R/O Laram Gangipora, Tehsil & District Anantnag

Vide Notification No. 2650 of 2025/RG/LP Dated 21.08.2025 has

been declared as Absolute/Final.

By Order

lba
,r A

'07. i026

(Syed A
Re:

DateN„ gq 889]: /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge LibraryJ High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Fiza Farooq, Advocate

. .....for information and necessary action.

>6
Lonmrnis'

A
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: [ <63 of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farkh Tahir
D/o Tahir Ahmad Wani
R/O Braripora Tehsil Handwara District Kupwara

Vide Notification No. 3611 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

"'*BJ("'"""'$-
Dated )3 .07.2026N„ alg?B '?o o /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farkh Tahir, Advocate

. ..... for information and necessary action .

f#o71%
Hr Admin'istra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: IYe V of 2026/RG/LP D,t,d /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Gowher Khursheed
D/o Khursheed Ahmad Ganie
R/o Zungalpora Tehsil Pahloo District Kulgam

Vide Notification No. 3520 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order W
(Syed a

[aIM
)

ussain

N„ al 96 1- 68 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kulgam.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. (JOWher Khursheed, Advocate

. ..... for information and necessary action .

nii
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1 ££g of 2026/RG/LP Dated e .07.2026
\

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Heena Jan
D/o GuI Mohd Hajam
R/o Wanpoh Tehsil & District Anantnag

Vide Notification No. 3608 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

ussain(Syeb

*'=W{"'":“'’'y
Dated B ,07.2026N„ aII. q - IC /RG/LP

Copy forwarded to the: '

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Anantnag.
cpc, e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Heena Jan, Advocate

. .....for information and necessary action .
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + + + +

NOTIFICATION

No: 1 gEC of 2026/RG/LP Dated lg .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Hanan Khurshid Dhar
S/o Khurshid Anwar Dhar
R/o Rajouri Kadal, Village Saif Din Pora, Tehsil Khanyar, District Srinagar

Vide Notification No. 2661 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

N„ a '?? IT -kIt /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In<.,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Harlan Khurshid Dhar, Advocate

. .....for information and necessary action.



30

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tg ca of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Humaira Jan
D/O Fayaz Ahmad Bhat
R/O Namblabal Tehsil Pampore District Pulwama

Vide Notification No. 2560 of 2024/RG/LP Dated 23.10.2024 has

been declared as Absolute/Final.

By Order

i
'ujtaba-]

a-i%
)

ssain

.„:==W::N„ a1 ?29-39 /RGILP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Humaira Jan, Advocate

. .....for information and necessary action.

76
Hon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N., 1 / 48 of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Huzaifa Zahoor
S/O Zahoor Ahmad Bhat
R/O Chanda Pura, Gadood Bagh Tehsil & District Haba Kadal Tehsil South
District Srinagar

Vide Notification No. 692 of 2026/RG/LP Dated 06.04.2026 has been

declared as Absolute/Final.

By Order

©ba-iitJss£!nj(Syed

":*,':’' IT:{!“"“FD,t,d /3 .07.2026 /“N„ a'7933 - qc, /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In<.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Huzaifa Zahoor, Advocate

. .....for information and necessary action.

minis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: //d7 of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Insha Maqbool
D/o Shri Muhammad Maqbool Dar
R/o Pushwari Naidkhai, Hajin, Bandipora

Vide Notification No. 1324 of 2025/RG/LP Dated 09.04.2025 has

been declared as Absolute/Final.

By Order

fo
Fuitaba

aiV
)

ussaln(Syed

":V’I:T:""'FD,t,d /3 .07.2026 ~N„ alltIt- Q& /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Insha Maqbool , Advocate

. ..... for information and necessary action.

;TAd£ii
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: IS aa of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Insha Shaft

D/o Mohmmad Shafi Shigan

R/o Rekki Chowk Batamaloo Srinagar

Vide Notification No. 1563 of 2025/RG/LP Dated 16.05.2025 has

been declared as Absolute/Final.

By Order

(Syed Mbujtab: USS

R“*"’'Ad'WyT’'iFDated e .07.2026 A’N„ alILl't'-ge /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Insha Shaft, Advocate

. .....for information and necessary action.

g
[

'AdmfnisRegistr£
q
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Jg+ I of 2026/RG/LP Dated tg .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Nls. Inayat Manzoor
D/o Manzoor Ahmad Baig
R/o Naz Colony Sector- A Bandipora

Vide Notification No. 1562 of 2025/RG/LP Dated 16.05.2025 has

been declared as Absolute/Final.

By Order

(Syed 6&tab£\+;l&£;

"”*"’'"'’"'Vq’':t'
Dated /3 .07.2026 FN„ a'I?(+ - Ch /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Bandipora-
cpc e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
ihcharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Inayat Manzoor, Advocate

. .....for information and necessary action.

Th

sf;laTid BillRegi n

\N
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: IS ;?2 ,f 2026/RG/LP Dated e .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Irshad Ahmad
S/O Gulam Mohd Mir
R/O Jawharpora, Mehdi Abad, Tehsil Narbal, District Budgam

Vide Notification No. 3603 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

b 6
(Syed N“lujtaba'’iussain)
Registrar Administratiojry{TDated 13 .07.2026 PNo: aI ? a- ? a /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irshad Ahmad, Advocate

. .....for information and necessary action.

MC

Regist7ar Admin'
(\N
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: lga3 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Irfan Ahmad Pandith
S/O Wazir Ahmad Pandith

R/O Shirpora Gavegarin New Colney, Mohalla Shirpora Wagoora, District
Baramulla

Vide Notification No. 1566 of 2025/RG/LP Dated 16.05.2025 has

been declared as Absolute/Final.

By Order
b

Mb?)>6

[ujtaba Hussain)(Sy:A

"';':'.'’'"'qq''’“t
nate,1 13 _07_2026 l-N„ )qq:+3- &c:, /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Irfan Ahmad Pandith, Advocate

. .....for information and necessary action.

Inibtr£
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + 8

NOTIFICATION

N„ t( aq of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ishrat Bashir
D/o Bashir Ahmad Mir
R/o Kangroosa Rafiabad Tehsil Dangiwacha District Baramulla

Vide Notification No. 3605 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

(Syed iMg lssa

“*;:’'"~W'"""T
Dated /3 .07.2026 pN„ aI q & t- & R /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Ishrat Bashir, Advocate

. ..... for information and necessary action.

ininist
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

No: 1:gag of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Insha Javeed
D/o Javeed Ahmad Bhat
R/O Firdous colony Eidgah, District Srinagar

Vide Notification No. 592 of 2022/RG/LP Dated 27.05.2022 has been

declared as Absolute/Final.

By Order

b7
(Sy„ aba iiussa

“=':'.'’'"""'$w'V
Dated /3 .07.2026N„ aq IRq- qC /RGrLP

Copy forwarded to the: -

1

2
3,

4
5.

6.

7

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Insha Javeed, Advocate

. .... .for information and necessary action.

Registl
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N., Irq6 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Iqra Yaseen
D/o Shahzad Ahmad Bhat
R/o Kralapora Bilal Aabad Lane No. 01, Tehsil B.K Pora, District Budgam

Vide Notification No. 2314 of 2025/RG/LP Dated 19.07.2025 has

been declared as Absolute/Final.

By Order

hI
(Syed iaba'

N,: aq'tq 7 ;3booq /RG/LP Dated 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Iqra Yaseen, Advocate

. .....for information and necessary action.

Registrar A
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1( It? of 2026/RG/LP D,t,d /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Junaid Khursheed
S/o Khursheed Ahmad Rather
R/o Village Balsoo, Tehsil & District Kulgam

Vide Notification No. 2670 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

faba(Syl

t''' Ad"i"i'{JP§
No; gOD bf- la /RG/LP D,t,d 13 .07.2026

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government PreSS1 Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Junaid Khursheed, Advocate

. .....for information and necessary action.

Re: \nls'tration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1578 of 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohamad Yasir Hajam
S/O Abdul Salam Hajam
R/O Durhama, Bhat Mohalla, Tehsil Wagoora, District Baramulla

Vide Notification No. 2329 of 2025/RG/LP Dated 19.07.2025 has

been declared as Absolute/Final.

By Order

(Sy„ [ulsain)

":=::"':T::'VH.“E
N„ goa 13- Ro /RG/LP Dated Lg .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager1 Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohamad Yasir Hajam, Advocate

. .....for information and necessary action .

at%
"';“’"T
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ 1 g;m of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Mansha Aslam
D/o Mohammad Aslam Bhat
IUO Lane No. 3 Nr. Chinar colony Zakura Gulab bagh Tehsil Dargah, District
Srinagar

Vide Notification No. 2346 of 2025/RG/LP Dated 19.07.2025 has

been declared as Absolute/Final.

By Order
tb4OrBIt)(

(syJd lb"i ussa

'_'’'"'"''V;.“T
N,; goal- ag /RG/LP Dated )g .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Mansha Aslam, Advocate

. ..... for information and necessary action.

RegiMr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lg go of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mir Jahangir Hussain
S/O Mehraj Ud Din Mir
R/O Deeri, Murran, Bonipora, Pulwama

Vide Notification No. 1500 of 2021/RG/LP Dated 16.12.2021 has

been declared as Absolute/Final.

By Order

(Syed isa

"”;_“'"'"'"Wi'T
N,; Bo .al -- 3 6 /RG/LP D,t,d 12 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mir Jahangir Hussain, Advocate

. .....for information and necessary action.

rn-iegls1
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # 8

NOTIFICATION

,., lg(gr of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mir Abdul Waqas
S/o Mir Mohammad Sayaf
no Kachdoora Tehsil & District Shopian

Vide Notification No. 3991 of 2025/R(J/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

A
(Syed

"*:':"'“":#$'.’'T
D,t,d 13 .07.2026 “N,;go b3 q -It Ll /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Shopian.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Shopian.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mir Abdul Waqas, Advocate

. .....for information and necessary action.

RegjstrK\d
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ 1 S&g of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Manmeet Singh Dutta
S/O S Iqbal Singh
R/O Diver, Tehsil Tral, District Pulwama

Vide Notification No. 2683 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Syed

T:’;:’':'::iTi"TDated (3 .07.2026\ PN„ 36 .Ll(-<2 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Pulwama.
cpc, e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Manmeet Singh Dutta, Advocate

. .....for information and necessary action.

kW£/

Idnii-nistrhtion

G
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tg' 83 of 2026/RG/LP D,t,d J3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Maharvish Jan
D/o Mohammad Asan Lone
no Nehama Tehsil Kakapora District Pulwama

Vide Notification No. 3592 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order
L/

(Syl
71 M#81 b

'iaba Hdssa'in)i

"”::"'""'{$?"'§
D,t,d B .07.2026 'N„ 36093-eG /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Pulwama.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Maharvish Jan, Advocate

. .....for information and necessary action .

i
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + 8

NOTIFICATION

„, Iggy of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Madiha Niyaz Hakak
D/o Niyaz Ahmad Hakak
R/o Umer Colony Lal Bazar Tehsil Khas District Srinagar

Vide Notification No. 3990 of 2025/RG/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

(Syed
Registrar Admiqistr?tien

’,;:’'£=§w "FDated 13 .07.2026 JUNo: BOaC (r ( 8 IRG/LP

Copy forwarded to the: -

1

2
3-

4

5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Madiha Niyaz Hakak, Advocate

. .....for information and necessary action .
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + 8

NOTIFICATION

No: IS a of 2026/RG/LP Dated IB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammad Yaseen
S/O Gh Hassan Mir
R/O Kalantra Payeen, Mohalla Eidgah, Tehsil Kreeri, District Baramulla

Vide Notification No. 1096 of 2023/RG/LP Dated 02.06.2023 has

been declared as Absolute/Final.

By Order

T:’.':’':'::Tq"BDated 13 .07.2026 PNo: 2 66 eR- le /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammad Yaseen, Advocate

. .....for information and necessary action.

Regjstrar Ada:ini'str
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: j£gG of 2026/RG/LP Dated tg .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Mohammad Saqib Bhat
S/o Abdul Majeed Bhat
R/O Pahloo Brein Nishat, Tehsil Khanyar, Srinagar

Vide Notification No. 2680 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

jab%'i+uss£inj(Sy1

":=::"':'::T{’"FDated B .07.2026 IPgOD'at - gq /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
ManageF, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. Kashmir Advocate Associationl Srinagar.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Mohammad Saqib Bhat, Advocate

. . .. for information and necessary action.

tio
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8888 +

NOTIFICATION

No: t g8q- of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Nadeem Gull
S/o Gull Mohammad Naik
R/o Khaloora Malwan District Kulgam

iF

Vide Notifrcation No. 709 of 2026/RG/LP Dated 06.04.2026 has been

declared as Absolute/Final.

By Order

a
in)(Syel ltab:

Re

DateNo: 266 Rfp q :2 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Nadeem Gull, Advocate

. .... .for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tg 88 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nowbahar Khan
D/o Masood Ahmad Khan
R/O Baghat Barzulla, Khan Mohalla, Tehsil Chanapora, District Srinagar

Vide Noti6cation No. 42 of 2022/RG/LP Dated 23.02.2022 has been

declared as Absolute/Final.

By Order

(Syed USS

strar Administra

No: Be> 693-ao) 6 o /RG/LP D,t,d tg .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. Kashmir Advocate Association, Srinagar.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nowbahar Khan, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lgC? of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Neelofar Rahim
D/o Shri Abdul Rahim Akhoon
R/o Gushie Akhoon Mohalla, Kupwara

Vide Notification No. 1331 of 2025/R(,/LP Dated 09.04.2025 has

been declared as Absolute/Final.

By Order

(Sy" [ssain

Registrar Admin

N„ abI ot - 68 /RG/LP Dated 12 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manage( Government Press1 Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Kupwara.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Neelofar Rahim, Advocate

. .....for information and necessary action.

b'd

r}iin'istRe:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ /(?o of 2026/RG/LP Dated /Z .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nahida Ramzan
D/o Mohd Ramzan Ganie

no Raldr-i-Harran GBI Fatehpoora Tehsil & District Ganderbal

Vide Notification No. 3426 of 2025/R(J/LP Dated 13.11.2025 has

been declared as Absolute/Final.

By Order

>6
(Syed MHtaba Hugsain)

":’,':"':'=T--’;.''§N„ gal .'? - \ G /RG/LP D,t,d 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Ganderbal.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nahida Ramzan, Advocate

. ..... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: /g'7/ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Naira Farooq
D/o Farooq Ahmad Marazi
no Rehmania Colony Jogiwan Hakka Bazar Hawal, District Srinagar

Vide Notification No. 3139 of 2025/RG/LP Dated 09.10.2025 has

been declared as Absolute/Final.

By Order

(Syed MM Lsgaih

":=':',"':TTy"FDated /3 .07.2026 pm.. 3. J la -acf /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
cpc e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Naira Farooq, Advocate

. .....for information and necessary action.

rni
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: If?? of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Peerzada Furqaan Syeed

S/o Dr Peerzada Mohd Syeed

R/o Nowgam (Kuthar) Peermohalla Shangus, District Anantnag

Vide Notification No. 1572 of 2025/RG/LP Dated 16.05.2025 has

been declared as Absolute/Final.

By Order

(Syed I

R“*"’' Ad q'W'’'iFD,t,d IZ .07.2026 pN„ 2o\a<r32 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Peerzada Furqaan Syeed, Advocate

. .....for information and necessary action.

Re
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tg q3 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Qamrush Zehra
D/o Raja Yousuf Ali Khan
R/o Inside Kathi Darlvaza Rainawari Botraj Mohalla, Tehsil & District
Srinagar

Vide Notification No. 2693 of 2025/R(J/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

(Syed lvWaba
gIg

)
ussain

'T,T=$Pt'’"FDated 13 .07.2026 /vN„ 36i:3-go /RG/LP

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Int.,harge Library1 High COUrt Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Qamrush Zehra, Advocate

. .....for information and necessary action.

myni£traRegistr£t
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ Ig Iq ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Qurat UI Ain
D/o Ab. Rehman Nath
R/O Moominabad Batamaloo, Tehsil Central Shalteng, District Srinagar

Vide Notification No. 3589 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

(Sye
Registrar Administrat bn

n_+_e:"ITr :7 1:F:!;LF'a FN„ 26 \LIl–LIB /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, Kashmir Advocate Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Qurat UI Ain, Advocate

. .....for information and necessary action.

1111nibl;Re:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: lg qf ,f 2026/RG/LP Dat,d /B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rehana Jameel

D/o Farooq Ahmad Khan
R/o Dragger Tehsil Karnah District Kupwara

Vide Notification No. 3141 of 2025/RG/LP Dated 10.10.2025 has

been declared as Absolute/Final.

By Order

(Syed ,b%
#ty

)
ussain

R'gi;t'’' Atm;t'’tj'’"
D,t,d /3 .07.2026' DNo: 36 ILI? -ge /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rehana Jameel, Advocate

. .... .for information and necessary action.

D7
Regis1 .dminigt raltjon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

,., 1:<qe of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Raja Owais Bashir
S/O Bashir Ahmad Bhat
nO Chursoo New colony Tehsil Awantipora, District Pulwama

Vide Notification No. 2700 of 2025/RG/LP Dated 22.08.2025 has

been declared as Absolute/Final.

By Order

iitab

":=:::’':'::gP"EDated /3 .07.2026 PN„ 36 Jf::t- e Ll /RG/LP

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
In(,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Raja Owais Bashir, Advocate

. .....for information and necessary action.

ibis I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: t gq ? of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Rayees Ahmad Bhat
S/O Noor Mohammad Bhat
R/O 100 Mohalla Hazratbal payeen, Tehsil & District Anantnag

Vide Notification No. 2071 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

iabaV+ilS(Syl

::’,;:’':SP"'FDated /3 .07.2026 PN„ 8. \Ggr}a /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Rayees Ahmad Bhat, Advocate

. .....for information and necessary action.

ib
iiistr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: If? 8 of 2026/RG/LP Dated 12 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rabia Rasheed

D/O Abdul Rasheed Rather

R/O Sozeith (Narbal), Kirmaniabad, District Budgam

Vide Notification No. 1160 of 2023/RG/LP Dated 03.06.2023 has

been declared as Absolute/Final.

By Order

©7
(Syed &T;ljtab-a-hugsa

istra

lated IBNo: gO I#3 r &O /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rabia Rasheed, Advocate

. .... .for information and necessary action.

F#b
lminis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: )gIg of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sheikh Saqib Showkat
S/o Sheikh Showkat Ahmad
R/o Sheikh Mohallah Saloora Tehsil & Ganderbal

Vide Notification No. 3684 of 2025/RG/LP Dated 04.12.2025 has
been declared as Absolute/Final.

By Order

(syE(FW©Hi&sain)
Rh eL 1 ministraljon

N„ 36181-gce /RG/LP D,t,d 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sheikh Saqib Showkat, Advocate

. .....for information and necessary action.

b
d;ni;li;Iration

I
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: l£6 6 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Samar Aijaz
D/o Aijaz Ahmad Ahanger
R/o Khanabal Bazar Tehsil & District Anantnag

Vide Notification No. 3682 of 2025/RG/LP Dated 04.12.2025 has
been declared as Absolute/Final.

By Order

(Sye: ltaba
inistra

/3No: Bc)\&q -ctC /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Samar Aijaz, Advocate

. .....for information and necessary action.

b?
ihistF
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1661 of 2026/RG/LP Dated tB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Shahid Ahmad Rather
S/o Gh Mohammad Rather
R/o Akhoon mohalla Gupth Ganga Ishbar Nishat,
Tehsil Hazratbal, District Srinagar

Vide Notification No. 2924 of 2025/RG/LP Dated 11.09.2025 has been
declared as Absolute/Final.

By Order

na )a(Syed
RE ch : ministratjon

,07.2026N„ 36 \q1 -2D tf /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Shahid Ahmad Rather, Advocate

. .....for information and necessary action.

MM
Reg



65

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 16 oZ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sheikh Amber Mustaffa
S/o Farooq Ahmad
IUo See 1 Lanea Mustafabad, HMT Tehsil Central Shalteng District Srinagar

Vide Notification No. 3572 of 2025/RG/LP Dated 14.11.2025 has

been declared as Absolute/Final.

By Order

?It?::'’t=LgNo: 2>aa_De - la /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e_courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sheikh Amber Mustaffa, Advocate

. .....for information and necessary action.

MB a$GPa>Z

"“Ww"""q"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 16 og of 2026/RG/LP Dated lg .07.2026
34

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Suraya Qadir
D/o Gh. Qadir Wagay
R/o Ranipora Tehsil Kulgam

Vide Notification No. 716 of 2026/RG/LP Dated 06.04.2026 has
been declared as Absolute/Final.

By Order

(Syed [tab
ministratjon

Datel 07.2N, J goa IR.- Ro _/RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Suraya Qadir, Advocate

. ..... for information and necessary action.

$gHg)d
Admin-is'tration



67

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: leaH of 2026/RG/LP D,t,d 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sameena Altaf
D/o Mohammad Altaf Bhat
no Summer Bugh Lasjan Tehsil Bagati Kanipora District Budgam

Vide Notification No. 664 of 2026/RG/LP Dated 04.04.2026 has been
declared as Absolute/Final.

By Order

gM
ba Hugsdi(Syel

n"W"“""*''’r
07.2026

i'

No: 36 =a \ -ag /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sameena Altaf, Advocate

. .....for information and necessary action.

[

Rl .dm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: l£.< ,f 2026/RG/LP Dated 12 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suhail Farooq Malik
S/O Farooq Ahmad Malik
R/o Chettibandi Malikpora, Tehsil & District Bandipora

Vide Notification No. 2077 of 2025/RG/LP Dated 18.06.2025 has been
declared as Absolute/Final.

By Order

in)(Syel ii)a'
Regis1 mini

07.2026N„ 36a2q -3< /RG/LP Dated 13

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Badipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suhail Farooq Malik, Advocate

. .....for information and necessary action.

&FWd
Lonmini
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ t€66 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sehreen Mushtaq
D/O Mushtaq Ahmad MaHa
R/O Shah Colony Parimpora Qummarwari opposite 211d Petrol Pump,
Tehsil & District Srinagar

Vide Notification No. 2373 of 2025/RG/LP Dated 22.07.2025 has
been declared as Absolute/Final.

By Order

(SyedMIM)aILLIll:ilnj
RL e1b : .dministrqfion

07.2No: 3 6231 -LIb/RG/LP Dated 13

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sehreen Mushtaq, Advocate

. .....for information and necessary action.

Regi nist Fa
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: I GDI of 2026/RG/LP Dated IB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sehrish Aijaz
D/o Peerzada Aijaz Ahmad Parsa
HoWard no.9, Papcha Tehsil & District Bandipora

Vide Notification No. 3570 of 2025/RG/LP Dated 14.11.2025 has been
declared as Absolute/Final.

By Order

67
(Syel issa

Registra+, Administration

No: 36 In{-(2/RG/LP Dated 13 .;7:;dR "'"” '\

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sehrish Aijaz, Advocate

. .....for information and necessary action.

Regis1 minis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: IG og of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Saqib Mukhtar
S/o Mukhtar Ahad Matoo
R/o Hardu Aboora Mir Mohallah, TehsiI Kawarhama, District Baramulla

Vide Notification No. 2012 of 2025/RG/LP Dated 17.06.2025 has

been declared as Absolute/Final.

By Order

lba(Syed usgainU

dministr; lon

IJ .07.2626N„ 2b2£3-Gb /RG/LP Dated

Copy forwarded to the: -

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Saqib Mukhtar, Advocate

. .....for information and necessary action.

$8rbItIE)
inigtration
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: f 6o9 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sameena Showket
D/O Showket Rashid Pir

R/O Magam Devespora, Tehsil Handwara, District Kupwara

Vide Notification No. 2368 of 2025/RG/LP Dated 19.07.2025 has been
declared as Absolute/Final.

By Order

:iT)(Syed Tlsgaid

“’W&'"'"“''’'}"N,; Boac 1- Gg /RG/LP Dated 13 .07.20 it ' H

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sameena Showket, Advocate

. .....for information and necessary action.

M
ist



73

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ t£r. of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sumaya Jan
D/o Ghulam Nabi Wani
R/o Kund Pachgam Devsar Kulgam

Vide Notification No. 847 of 2025/RG/LP Dated 13.03.2025 has been
declared as Absolute/Final.

By Order

(SyedMli%aWi£sJiB
Registl\rAdministrqion

13 .07.20N„ 36941x+4 /RG/LP Dated

Copy forwarded to the: '

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sumaya Jan, Advocate

. .....for information and necessary action.

RegisMdm ih\
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAG AR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 16 Lt of 2026/RG/LP D,t,d 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sheikh Momin
S/o Sheikh Shabir Ahmad
R/o Shaheed GurU, District Srinagar

Vide NotificationNo. 4016 of 2025/RG/LP Dated 31.12.2025 has
been declared as Absolute/Final.

By Order

(Syel II;;

y'"'-'“"£'-13 .07.20$N,; B6 tIT -Rtf /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sheikh Momin, Advocate

. .....for information and necessary action.

58taLb
tr: lion.dmiriiRe'gig#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tG tJ ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Syed Aqib Gillani
S/o Syed Khatab Hussain Shah
R/o Basgran, Tehsil Uri District Baramulla

Vide Notification No. 3168 of 2025/RG/LP Dated 10.10.2025 has
been declared as Absolute/Final.

By Order

(Sye

:W'-':"TReg

07.20RItDate-N„ 36 a8£/qa /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Syed Aqib Gillani, Advocate

. .....for information and necessary action.

'ationmi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tG 13 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Samreen Raza

D/o Khadam Hussain Mangral
R/o Nambla Uri, Tehsil Uri District Baramulla

Vide Notification No. 3687 of 2025/RG/LP Dated 04.12.2025 has

been declared as Absolute/Final.

By Order

(Syed
Regisjr4r Administra#on

N„ 2o293 r30 D /RaLP D,t,d 13 .a:%} 1111n” T
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Samreen Raza, Advocate

. .....for information and necessary action .

dm Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: td [q of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Showkat Ahmad Wani
S/o Ab.Ahad Wani

R/o S .K. Bagh, B. K. Pora Budgam

Vide Notification No. 1578 of 2025/RG/LP Dated 16.05.2025 has
been declared as Absolute/Final.

By Order

(Syel ba YIYl Aia
ministration

07.2N, J 2636l-68 IRG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Showkat Ahmad Wani, Advocate

. .....for information and necessary action.

6
Al Loninis
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: [ C [ f of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Suhaib Shafi Tantray
S/o Mohd Shafi Tantray
R/o Parray Pora Baghat Tehsil Chanapora District Srinagar

Vide Notification No. 3688 of 2025/RG/LP Dated 04.12.2025 has

been declared as Absolute/Final.

By Order

(Syed alMa
ministralion

N„ 3D 36? r r C /RG/LP Dated 13

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Suhaib Shafi Tantray, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ l£16 of 2026/RG/LP Dated lg .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Syed Faheem Masoud
S/O Syed Shahid Masoud uI Hassan Bukhar
R/O Qazipora, Katipora, Tehsil Tangmarg, District Baramulla

Vide Notification No. 326 of 2023/RG/LP Dated 14.02.2023 has
been declared as Absolute/Final.

By Order

(Syed MiMaY#Iii
Re: ini

07.20No: 263\ c+ -RC/ /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Syed Faheem Masoud, Advocate

. .....for information and necessary action.

aLliBEl;.egils!
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

„, it it of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Snober Sameer
D/O Sameer Ahmed Sofi
R/O Batamaloo S.D Colony, Tehsil & District Srinagar

Vide Notification No. 2619 of 2025/RG/LP Dated 20.08.2025 has

been declared as Absolute/Final.

By Order

h
(Syed MqIFab

.dministrationRe:

07.2Date'N„ 3o'B£g-32 /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Snober Sameer, Advocate

. .....for information and necessary action.

dmiIH
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Te 18 of 2026/RG/LP Dated 1,3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Tawfeeq Ali Banday
S/O Zulfiqar Ali Banday
R/O H.No.43, Rose Avenue, Peer Bagh opp. Police Hqr.
Tehsil Khas District Srinagar

Vide Notification No. 2066 of 2023/RG/LP Dated 13.09.2025 has been
declared as Absolute/Final.

By Order

in)lab£ lil(Syed'
,art ini

07.20N,; 26:333-ho /RG/LP Dated 13

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette
President, J&K high Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Inc.harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Tawfeeq Ali Banday, Advocate

. ..... for information and necessary action.

b
LonS
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: Fd /7 of2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tehzeeb Mushtaq
D/O Mushtaq Ahmad Dar
R/O Shahvillayat Zaffron Colony Sempora, Tehsil & District Srinagar

Vide Notification No. 2717 of 2025/RG/LP Dated 22.08.2025 has
been declared as Absolute/Final.

By Order

(SyedlM
r Adminis1 Lon

07.2No: 363tl \'- LIg /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tehzeeb Mushtaq, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: l£ g6 of 2026/RG/LP D,t,d 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Towfeeqa Banoo
D/o Mohmmad Aslam Wani
R/O Kandi Khass, Tehsil Handwara, District Kupwara

Vide Notification No. 2388 of 2025/RG/LP Dated 22.07.2025 has
been declared as Absolute/Final.

By Order

(Syed B us£ain
.dmRe!

07.2N,; 263 qq-fe /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Towfeeqa Banoo, Advocate

. .....for information and necessary action.

Regis

gia
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 'I e a \ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tsering Yangzom
D/O Sonam Phunchok
R/O Leh Ladakh Tehsil Khalsi District Leh

Vide Notification No. 2059 of 2023/RG/LP Dated 13.09.2023 has
been declared as Absolute/Final.

By Order

!ain)(syJd
Lonminis

07.2DateNo: 3 62 f7 xG q /RG/LP

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Leh.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Leh.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tsering Yangzom, Advocate

. .....for information and necessary action.

ba
ReI Lon



85

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ /£ RA ,f 2026/RG/LP D,t,d /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Tabia Showkat
D/o Showkat Ahmad Qazi
R/o Rajpora Pulwama

Vide Notification No. 725 of 2026/RG/LP Dated 06.04.2026 has
been declared as Absolute/Final.

By Order

(Syed M:Ma Yil£sa
dminis1 n

N„ 3 c>Be<’'?a /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Tabia Showkat, Advocate

. .....for information and necessary action .

dI;iXi£tr£€iol;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: /£ 2g ,f 2026/RG/LP Dated B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ubaid Mustafa Lone
S/o Shamshad Ahmad Lone

R/o Bonpora,Tehsil Pahalgam, District Anantnag

Vide Notification No. 4022 of 2025/RG/LP Dt.31.12.2025 has

been declared as Absolute/Final.

By Order

(Syed MuM): u-sJain
inis

13 .07.2dN„ 363:+3- gO/RG/U

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ubaid Mustafa Lone, Advocate

. .....for information and necessary action.

dminlstra\tion
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + 8.+ +

NOTIFICATION

No: /£ JV of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Yasir Veqar Rather
S/O Veqar Ahmad Rather
R/o GuIld Macher, LaI Pora, Bismillah Colony, District Kupwara

Vide Notification No. 1163 of 2021/RG/LP Dated 14.09.2021 has
been declared as Absolute/Final.

By Order

(Syed MIFaba gIl
mini

07.2026No: B 63 g 1- 88/RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Yasir Veqar Rather, Advocate

. .....for information and necessary action.

f-
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: tea g of 2026/RG/LP D,t,d /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Zubair Ahmad Chopan
S/o Shabir Ahmad Chopan
no Hyhama Patpora Chopan Mohalla Tehsil & District Kupwara

Vide Notification No. 730 of 2026/RG/LP Dated 06.04.2026 has

been declared as Absolute/Final.

By Order

(Syed \Munba FIubsa

M.. 36389- fg „M, „,.diIUkA """T-
Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kupwara.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kupwara.
CP(../ e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Zubair Ahmad Chopan, Advocate

. .....for information and necessary action .

ULM
*Elnlnlstr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

,., /426 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Zainab Jahan Ara
D/o Nazir Ahmad Khan
IUo (Jundiqasir Tehsil & District Bandipora

Vide Notification No. 3433 of 2025/RG/LP Dated 13.11.2025 has

been declared as Absolute/Final.

By Order
b'

jtabinilsgAin)
,dministration

(syd

"”@;
07.2026N„ 3 cbR ?a-qDq /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Bandipora.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Bandipora.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Zainab Jahan Ara, Advocate

. .....for information and necessary action .
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: /6 dZ of 2026/RG/LP Dated /2 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Zarka Javid
D/O Javid Ahmad Khan
R/O Kashi Mohalla Batamaloo, Tehsil Central Shalteng, District Srinagar

Vide Notification No. 2096 of 2025/RG/LP Dated 18.06.2025 has

been declared as Absolute/Final.

By Order

tab:(Syed 'USS

.dminisRL (b :

626No: 2) 6 kG(/ /# /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4

5.

6.

7.

Principal District and Sessions Judge, Srinagar•
Secretary, Bar Council of India, New Delhi.
a;nageF, Government Press1 Srinagar for publication in the next issue of
Government Gazette.
President1 J&K High Court Bar Association, Srinagar.
c,pc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Zarka Javid, Advocate

. .....for information and necessary action.

Adm
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1438 of 2026/RG/LP Dated Lg .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Zeenat Yousuf
D/O Mohd Yousuf Mir
R/O Nillah Najwan, Kangan, Tehsil Kangan, Ganderbal

Vide Notification No. 1259 of 2023/R(J/LP Dated 06.06.2023 has

been declared as Absolute/Final.

By Order

(Syed'IVfdM)a1
inistra

/g .07.28N., Zac{13'96 /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Ganderbal.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Ganderbal.
(./PC e_(,../8urts High Court of J&K and Ladakh1 Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Zeenat Yousuf, Advocate

for information and necessary action.

am/%a
dminigtratjpn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: >eal of 2026/RG/LP D,t,d B .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Aaqib Majid
S/O Abdul Majid Paul
nO Hardu Chatti, Tehsil Checkpora, District Budgam

Vide Notification No. 2272 of 2025/RG/LP Daed .19.07.2025 has

been declared as Absolute/Final.

By Order

[strafionRegistrar

N„ 3c>q&l-ag /RG/LP D,t,d )3 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Budgam.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
incharb-g–-Lib–r£ry, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Aaqib Majid, Advocate

. .....for information and necessary action.

"P"“"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

„, /£30 of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Azhar Mehmood Malik
S/o Mohd Saleem
R/o Saiklu Tehsil Man(li, District Poonch

Vide Notification No. 2895 of 2025/RG/LP Dated 10.09.2025 has

been declared as Absolute/Final.

By Order

(Syelt M)iuI+;lsJain)
Registrar istr

N„ gO tta'1- 3 C /RG/LP Dated la .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Poonch.
CPC e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Azhar Mehmood Malik, Advocate

. .....for information and necessary action.

O hq%f;

RegistrarrAdmin' ,trdtion

%
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: /£3 / of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Farhat Mursaleen Qadri
D/O Haji Sonaullah Qadri
WO Raipora Palhallan, Tehsil Pattan, District Baramulla

Vide Notification No. 2653 of 2025/RG/LP Dated 21.08•2025 has
been declared as Absolute/Final.

By Order

Ftab£(Syel
Registrar Admir\istra

07.2026N., BOb 3:+ -tI -I /RGILP Dated /3

Copy forwarded to the: -
1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary1 Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
('./PG e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Farhat Mursaleen Qadri, Advocate

. ..... for information and necessary action.

.dmRel Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: / 4 gJ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Masuma Jan
D/o Mohammad Yaseen Khan
R/o Khan mohalla Vizer Tehsil Wagoora District Baramulla

Vide Notification No. 3992-A of 2025/RG/LP Dated 31.12.2025 has

been declared as Absolute/Final.

By Order

(Syed IMM Husts a1

Registrar Admirli

07.2026No: goqqgr ga /RG/LP Dated

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Baramulla.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Masuma Jan, Advocate

. .....for information and necessary action .

mirtig 'XRegjst
+/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 1633 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Nazima Naseer
D/O Naseer Ahmad Wani
nO Bandgam Near Jamia Masjid Wani Mohalla,
Tehsil Magam, District Budgam

Vide Notification No. 2010 of 2025/RG/LP Dated 17.06.2025 has

been declared as Absolute/Final.

By Order

Registrar Adminjstraq9n

N... 36qf3 / gO /RG/LP D,t,d. 13 .07.2026 \" ' P

Copy forwarded to the: '

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam•
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
cpc e-courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Nazima Naseer, Advocate

. .....for information and necessary action.

Regibt] min
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: 163q of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Najla Nabi Shah
D/o Ghulam Nabi Shah

R/o Syed Colony, Habak Zakura Crossing Tehsil North District Srinagar

Vide Notification No. 3679 of 2025/RG/LP Dated 04.12.2025 has
been declared as Absolute/Final.

By Order

n
(Syed Mlrjtaba- H
Rb cIL : inis

No: goLf C IF 68 /RG/LP D,t,d 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Srinagar.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, J&K High Court Bar Association, Srinagar.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Najla Nabi Shah, Advocate

. .....for information and necessary action .

n

8816
Regist; mlnigt Lon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: IG BJ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Pandit Wajahat Bashir
S/O Bashir Ahmad Pandit
R/O Lajoora, Tehsil & District Pulwama

Vide Notification No. 2356 of 2025/RG/LP Dated 19.07.2025 has
been declared as Absolute/Final.

By Order

strar AdministrationRegi

+4
N„ 36 LI eq '- te /RG/LP Dated1.07.2026

Copy forwarded to the: '

1

2

3.

4
5.

6.

7.

Principal District and Sessions Judge, Pulwama.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Pulwama.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
Inc,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Pandit Wajahat Bashir, Advocate

. .....for information and necessary action.

W t8
.dIrnniRegbs1

ANIn
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ t£3£ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Snobar Akhter

D/O Mohammad Yaqoob Rather
R/O Watragam, Tehsil Wagoora, District Baramulla

Vide Notification No. 2701 of 2025/RG/LP Dated 22.08.2025 has
been declared as Absolute/Final.

By Order

(SyedII\ ra’IT

No: 3o9 + + - gtI /RG/LP Dated IB .07.2026 XC- A

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Baramulla.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Baramulla
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Snobar Akhter, Advocate

. .....for information and necessary action.

HISReI
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

N„ IC Be of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Sabreena Bano
D/O Mohd Yousuf Bhat
R/O Bemina Garipora, Tehsil & District Budgam

Vide Notification No. 2379 of 2025/RG/LP Dated 22.07.2025 has
been declared as Absolute/Final.

By Order

a)athigh(Syed
strar

N., 3 oR 8(- qa /RG/LP Dated 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Budgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Sabreena Bano, Advocate

. .....for information and necessary action .

h
Registrh'

hba

it',
Ad ltra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: IG38 ,f 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shabanum Zebra
D/O Bashir Ahmad Bhat
R/o Wahadatpura Tehsil & District Budgam

Vide Notification No. 850 of 2025/RG/LP Dated 13.03.2025 has
been declared as Absolute/Final.

By Order

f.;::+R&' It:
N,.. atIt3 - f6a /RG/LP Dated 13 .07.2026

Copy forwarded to the: -

1

2

3.

4
5.

6.

7

Principal District and Sessions Judge, Budgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Budgam.
CPC e_Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.
In(.,harge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shabanum Zehra, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: teal of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ubaid Ur Rehman
S/O Abdul Rehman Lone
R/O Nagam, Tehsil D.H Pora District Kulgam

Vide Notification No. 2719 of 2025/RG/LP Dated 22.08.2025 has
been declared as Absolute/Final.

By Order

in)lab.(Syel
Registrar AJ

ini

No: =36£O jr 68 /RG/LP Dated 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Kulgam.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Kulgam.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ubaid Ur Rehman, Advocate

. .....for information and necessary action.

6

[
Regibtrd

b
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: \ C q6 of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Riyaz Ahmed Itoo
S/O Gulam Mohammad Itoo
R/O Nagam Tehsil Kokernag District Anantnag

Vide Notification No. 540 dated 02.08.2016 has been declared as Absolute/Final.

By Order

in)(Syed lab:

Registrar Admini

m; :gog6q - FG /RG/LP D,t,d 13 .07.2026

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President, District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Riyaz Ahmed Itoo, Advocate

. .....for information and necessary action .

&hq68tiq%a

Registrar Administr#ion

IN–d
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

+ + + + +

NOTIFICATION

No: - 1 bql - of 2026/RG/LP D,t,d 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Zubair Ahmad Sheikh
S/O Gulam Ahmad Sheikh

R/O Palpora, Banpora, Tehsil & District Anantnag

Vide Noti6cation No. 676 of 2021/RG/LP Dated 05.07.2021 has been
declared as Absolute/Final.

By Order

Iba
,uskain)(Sye1

r AdministrationRegistra

q-, k07.2026No: 30 glyn ALI :/RG/LP Dated 13

Copy forwarded to the: -

1

2
3.

4
5.

6.

7.

Principal District and Sessions Judge, Anantnag.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.
President. District Court Bar Association, Anantnag.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploadlng on
the official website.
Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Zubair Ahmad Sheikh, Advocate

. .....for information and necessary action.

RF4
'atltITnFllnisRegist%T-11J

qr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: ICIO of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. An kit Bajghotra
S/O Shri Daya Ram
R/O H.No.131, W.No.13, Bishnah, Tehsil & District Jammu

Vide Notification No. 19 of 2023/RG/LP dated 10.02.2023 has been declared as
Absolute/Final.

By Order

(Syed Mujtaba'
Registi ,dministra n

No: 2996 t- 68 /RG/LP Dated 13 .07.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi

Managerl Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge LibrarY, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Ankit Bajghotra, Advocate

. . . ... for information and necessary action.

B

Reg+s1 ;r Adniiii



2

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # 88

NOTIFICATION

No: tS'II of 2026/RG/LP Dated 12> .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Abhay Sharma
S/O Kamal Kumar Sharma

R/O H.No 368 Lower Mast Garh, Tehsil & District Jammu

Vide Notification No. 1468 of 2025/RG/LP dated 15.05.2025 has been declared as

Absolute/Final.

By Order

(Syed Mlaaba Hussain)
r Administratjon

No: 21 qe I–?( /RG/LP Dated IS .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Abhay Sharma, Advocate

. ..... for information and necessary action.

RL eI I Fr Admini



3

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 >k 888

NOTIFICATION

No: 1 CID of 2026/RG/LP Dated ) 2, .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Abdul Raouf Khan
S/o Shri Mohd Younis Khan
R/o Village Gunthal, Mohalla Ustdaan, Tehsil Surankote, District Poonch

Vide Notification No. 1893 of 2025/RG/LP dated 16.06.2025 has been declared as
Absolute/Final.

By Order

(Syed ThBaba liJssa Irl)
Registrar Administration

No: Iq CI '} } - 8 V _/RG/LP Dated 13> .07.2026

Copy forwarded to the:-
1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Abdul Raouf Khan, Advocate

. ..... for information and necessary action .

e

Registri
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: /{ IB of 2026/RG/LP Dated Lb .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Avinash Kumar
S/O Shri Kali Dass

R/O Changi Kangrial, Tehsil Beripattan, District Rajouri

Vide Notification No. 3935 of 2025/RG/LP dated 3 1.12.2025 has been declared as
Absolute/Final.

By Order

(Syed iIbabi .ussain)
Registrar Administral n

No: ici gCC -qb /RG/LP Dated 12> .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Rajouri
Secretary, Bar Council of India, New Delhi.

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Avinash Kumar, Advocate
. .. ...for information and necessary action .

F 1ppX6)

7Admini gtr: n
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HIGH COURT OF JAMMF & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

N„ IS tH of 2026/RG/LP Dated tB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Amit Kumar
S/O Mohan LaI
R/O H.No.184, W.No.2, Upper Amuwala, Tehsil Ramkot, District Kathua

Vide Notification No. 1213 of 2024/RG/LP dated 23.07.2024 has been declared as
Absolute/Final.

By Order

hE
[uss£in)(Sy1

Registrar AdministrptionE’'"--"""“F
N„ alt/?3 -foo /RG/LP D,t,d 13 .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Kathua
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Kathua
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Amit Kumar, Advocate
. ..... for information and necessary action.

a nb
lr Adniini1:L e1 :

’\/
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # 888

NOTIFICATION

No: \StS of 2026/RG/LP Dated JL.07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Ayushi Kher
D/O Shri Om Prakash Kher
R/O House No.50, Lane No. 14, Sec. 3, JDA Colony, Rajinder Nagar, Bantalab
Tehsil & District Jammu

Vide Notification No. 245 of 2026/RG/LP dated 1 1.02.2026 has been declared as
Absolute/Final.

By Order

(Syed jtaba hJssab II)

“”B'“""“'’ S
No, VIgo) - Og /RG/LP Dated 13> .07.2026

Copy forwarded to the:-
1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Ayushi Kher, Advocate
. .. ... for information and necessary action .

;aBiz
Regis1 .dministl on



7

HIGH (-'OURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: ISla of 2026/RG/LP Dated t 3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Atul Goswami
S/o Shri Ashok Kumar
R/o Village NaIa Kulana, Balnagar, Tehsil & District Udhampur

Vide Notification No. 2498 of 2024/RG/LP dated 05.10.2024 has been declared as

Absolute/Final.

By Order

,\>6
(Syed1 jtaba Hussain)

"'K:”"""*“’T
N,; Ici CoI - / G /RG/LP Dated 12> .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Udhampur
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Udhampur

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Mr. Atul Goswami, Advocate

. .. ... for information and necessary action.

Rl mdmf ;\X

*''§'"
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: I(/"} of 2026/RG/LP Dated ta .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Altaf Ahmed
S/o Shri Mohammad Latief
R/o Dharana, Tehsil IWendhar, District Poonch

Vide Notification No. 3 178 of 2024/RG/I .P dated 3 1.12.2024 has been declared as
Absolute/Final .

By Order

3\,6
(Syed IWtijtaba Hussain)
Registrar Administragon

N„ ISS IT-ILl /RG/LP D,t,d 13> .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette .

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library1 High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Altaf Ahmed, Advocate

. .. ... for information and necessary action.

,tri n'Kdm\
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: lgIg of 2026/RG/LP Dated tB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Digvijay Gupta
S/O Shri Om Prakash Gupta
R/O Gupta Niwas, H.No.4, Sec-2, Durga Nagar, Chinore Chowk, Jammu

Vide Notification No. 1219 of 2024/RG/LP dated 23.07.2024 has been declared as

Absolute/Final.

By Order

Ft >6
(Syed Mijtaba Hussain)

“’;['"'"'"';'"F"
N,; 2'1£LS - ’,2- ./RG/LP Dated fIL.07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website
Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.

Mr. Digvijay Gupta, Advocate
. . . . ..for information and necessary action.

q RIx
Registrar A(fmiiistta1 n
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HIGH COtRT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

N„ lgt ? of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Kishika Gupta
D/o Shri Parvesh Gupta
R/o H.No. 72, Sector 1 Adarsh Enclave Ext. Trikuta Nagar Tehsil Bahu
District Jammu

Vide Notification No. 3023 of 2024/RG/LP dated 09.12.2024 has been declared as

Absolute/Final.

By Order

(Syed IVWab! ssain
strar Administration
\/

N„ 2?£33 - qa /RG/LP Dated 13 .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Kishika Gupta, Advocate

. ..... for information and necessary action.

RegistrMdmini;
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: ] Sbo of 2026/RG/LP Dated IB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Massrat Ahmed Malik
S/o Shri Najam Din
R/o Neel Chidoos, Village Bohardhar, Tehsil Ramsoo, District Ramban

Vide Notification No. 3028 of 2024/RG/LP dated 09.12.2024 has been declared as

Absolute/Final.

By Order

Rw
(Syed MiTjtaba-Hissain)
Registrar AdministrV"a

N„ 'L/RG/LP Dated U.07.2026

Copy forwarded to the:-
1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Ramban.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Ramban.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Mr. Massrat Ahmed Malik, Advocate

. . .... for information and necessary action .

M/}}
Registrar Admiii£tr
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: \ 5 >1 of 2026/RG/LP D,t,d 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Malvika Mohan
D/O Shri Sanjay Mohan
IUO H.No. 267/Sector 5, Channi Himmat, Tehsil & District Jammu

Vide Notification No. 49 of 2025/RG/LP dated 08.01.2025 has been declared as

Absolute/Final.

By Order

bA
(Syed Mujtaba

@T&\%
Husbaih)

“*F“""*'§
N„ Ic:\599 -94 ./RG/LP D,ted IS .07.2026

Copy forwarded to the:-
1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Malvika Mohan, Advocate

. .. ... for information and necessary action .

„,M
$In
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: I SIt of 2026/RG/LP Dated lb .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Nitin Khajuria
S/O Shri Naveen Chander Khajuria
R/O H.No .21, W. No .1, College Road, Tehsil & District Kathua

Vide Notification No. 258 of 2026/RG/LP dated 11.02.2026 has been declared as

Absolute/Final.

By Order

(Syed MujtabaUussJin
Registra inistrati

N,.. I'iSS:t- 69 ./RG/LP Dated 13 .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Kathua.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Kathua.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Nitin Khajuria, Advocate
. .. ...for information and necessary action.

iii-gi
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 + +

NOTIFICATION

No: I €23 of 2026/RG/LP Dated t2> .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Priya Aggarwal
D/o Shri Sandeep Aggarwal
R/O House No.168, Panjtirthi, Tehsil & District Jammu

Vide Notification No.3220 of 2025/RG/LP dated 13.10.2025 has been declared as

Absolute/Final .

By Order
bU ;{\ XQ

(Syed Mujtaba Hussa in)
Registrar/

":'"*'"'F
(e

N„ TS t;Cg- +L ./RG/LP Dated tb .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Priya Aggarwal, Advocate
. .. ... for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88888

NOTIFICATION

No: i 521? of 2026/RG/LP Dated tB .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Prinka Bhagat
D/o Shri Ravi Kumar
R/o Village Daboh , Tehsil and District Samba

Vide Notification No. 2678 of 2024/RG/LP dated 24.10.2024 has been declared as

Absolute/Final.

By Order

76
(Syed iba Hubsai}1)

“’;'a "'"';'"F"
N,; Ic\$ 1?>-- go /RG/LP Dated I?> .07.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Samba
Secretary, Bar Council of India, New Delhi.

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Samba

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Ms. Prinka Bhagat, Advocate

. .... .for information and necessary action.

Registt .dm lori
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 # # # #

NOTIFICATION

No: \ t; lg of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Risalat Marium Salaria
D/o Shri Mob(1 Usman Salaria

R/O House No.99, Central Chowk, Bathindi, Jammu

Vide Notification No. 1247 of 2024/RG/LP dated 24.07.2024 has been declared as

Absolute/Final.

By Order

(Syed Mu;tSa Hu££aln)
dministr dion

N, r >q SgI - Sg /RG/LP Dated 12> .07.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Ms. Risalat Marium Salaria, Advocate

. .. ... for information and necessary action.

PIA mwfi
RegistFaY–Adminigtr oni

r+:
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

888 $ 8

NOTIFICATION

No: / g )£ of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Rubia Altaf
D/O Shri Altaf Hussain

R/O Plangarh P/O Behrote, Tehsil Thanna Man(Ii, District Rajouri

Vide Notification No. 1249 of 2024/RG/LP dated 24.07.2024 has been declared as
Absolute/Final.

By Order

(Syed Ataab# $}lss£in)
Registrar A9\ministra#on

No: >q Sg'? - gZ /RG/LP Dated lb . 07.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Rajouri.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Rajouri.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Rubia Altaf, Advocate

. .....for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 # # #

NOTIFICATION

N„ 1< 24 of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Ravinder Kumar Chowdhary
S/O Vijay Kumar Chowdhary
R/O Village Mana P/O Chakrohi, Tehsil Suchetgarh R.S.Pura, District
Jammu

Vide Notification No. 886 of 2025/RG/LP dated 13.03.2025 has been declared as

Absolute/Final.

By Order

(Syed Wtabi
Registrar Ad

ty

27 g? a do? /RG/LP Dated E .07.2026

Copy forwarded to the:-
1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Mr. Ravinder Kumar Chowdhary, Advocate

. .. ... for information and necessary action.

strarKdRi'ni



19

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: 1 gig of 2026/RG/LP Dated t 3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Saatvik Gupta
S/O Shri Sandeep Gupta
R/O H.No.306, Krishna Vihar, Lane No.7, Janipur Colony, Jammu

Vide Notification No. 2771 of 2023/RG/LP dated 26.12.2023 has been declared as

Absolute/Final.

By Order

b

( S y e ) ][V1[ d3taba dussain)
Registrar Administra

N, J :Ic:tGog - IL ./RG/LP Dated 12> .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi

Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.

Mr. Saatvik Gupta, Advocate
. . . . ..for information and necessary action.

Registr: .dIrt ,tra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: n ? of 2026/RG/LP Dated }: .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sahil Ali Pathan
S/o Shri Nlushtaq Ahmed
R/o Potha, Pathana, Tehsil Surankote District Poonch

Vide Notification No. 2525 of 2024/RG/LP dated 07.10.2024 has been declared as

Absolute/Final.

By Order

(Sye1 iaba1
#1%

:ussain)

“='P'"''""'“"['"
N„ gq e tg rJ6 /RG/LP Dat,d E .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Poonch
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Sahil Ali Pathan, Advocate

. .. ... for information and necessary action.

RegjstrmdminYst ra
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

of 2026/RG/LP Dated I ''b .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Shivani Chalotra
D/o Shri Ashok Kumar
R/o Village Shahpur Brahmna, P.O Rehal, Tehsil Bishnah, District Jammu

Vide Notification No. 2645 of 2024/RG/LP dated 24.10.2024 has been declared as

Absolute/Final .

By Order

(Sye
Registrar Administratk)n

No: bq6Zl- 28 ./RG/LP Dated 13 .Q7.2026

Copy forwarded to the: -

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Jammu.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Ms. Shivani Chalotra, Advocate

. .. ... for information and necessary action.

„*tm
©



22

HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: ICS) of 2026/RG/LP Dated 7 % .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Surbhi Verma
D/o Shri Manohar Lal
R/o Ward No. 10, House No. 34, Tehsil Vijaypur, District Samba

Vide Notification No. 2987 of 2024/RG/LP dated 09.12.2024 has been declared as
Absolute/Final.

By Order

(Syed tab I

Registrar Administratjon

N„ 296 lq - ?>C /RG/LP Dated ! ?> .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Samba.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Samba.

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and

also keeping record of the same.
Ms. Surbhi Verma, Advocate

. .. ... for information and necessary action .

Registr#
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8 + 888

NOTIFICATION

No: 1 CI:>L ,f 2026/RG/LP Dated ( b .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Syed Rehan Kazmi
S/O Shri Nasar Hussain Shah

R/O Village Kallar Kattal, Tehsil Surankote, District Poonch

Vide Notification No. 889 of 2025/RG/LP dated 13.03.2025 has been declared as
Absolute/Final .

By Order

(Syed taba' in)
Registrar)dministra

No: bIG’>} -LIU /RG/LP Dated IZ> .07.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Poonch.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Poonch

CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website.

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Syed Rehan Kazmi, Advocate

. .. ... for information and necessary action.

Registrao?%mi£i\
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

88 + + +

NOTIFICATION

No: 1532> of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Suneha Dogra
D/O Shri Rattan Lal Dogra
R/O Pardhal, Ward No .1 Kundrorian, Tehsil Katra, District Reasi

Vide Notification No. 890 of 2025/RG/LP dated 13.03.2025 has been declared as
Absolute/Final .

By Order

(Syed Ma Fill:aJnj
dministra

N„ I'ICCIg-gI /RG/LP Dated 1 3 .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Reasi.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Reasi.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Suneha Dogra, Advocate
. .. ...for information and necessary action.

Regist Ad
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# 8888

NOTIFICATION

No: 1<3't of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Sachin Gupta
S/O B.D Gupta
R/O H.No. 55 Sector 6, Channi Himmat Colony, Tehsil Bahu, District Jammu

Vide Notification No. 893 of 2025/RG/LP dated 13.03.2025 has been declared as

Absolute/Final.

By Order

#\~'
(Sye' lujtaba -Hussain)

Regiitrar/ """T"
No: A/RG/LP Dated 13 .07.2026

Copy forwarded to the:-
1

2

3.

4

5.

6.

7.

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, J&K High Court Bar Association, Jammu
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Mr. Sachin Gupta, Advocate
. .. ...for information and necessary action.
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

8888 +

NOTIFICATION

No: II;?>f ,f2026/RG/LP Dated ) b .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Thinles Angmo
D/O Shri Tsewang Rigzen
R/O Nearpatashi Sharnay, Sakti , Tehsil Kharu, District Leh

Vide Notification No. 3657 of 2025/RG/LP dated 04.12.2025 has been declared as
Absolute/Final .

By Order

a1%
(Syed'Mujtaba-Hu'ssain)
Registrar Administratjon

N,: Iq6GI -' Ca _/RG/LP Dated IB .07.2026

Copy forwarded to the:-

1

2

3

4

5.

6.

7

Principal District and Sessions Judge, Leh.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette

President, District Court Bar Association, Leh.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Thinles Angmo, Advocate
. .. ... for information and necessary action.

Lb

Registr£Mlmi tH
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)88888

NOTIFICATION

No: tg 3 C of 2026/RG/LP Dated 13 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Mr. Vikrant Mantras
S/O Parshotam Singh Manhas
R/O W.No.59, Khajuria Mohalla Paloura near J&K Bank, Tehsil Jammu
North, District Jammu.

Vide Notification No. 359 of 2023/RG/LP dated 14.02.2023 has been declared as

Absolute/Final.

By Order

(Syel a)a b Jssailn)

Regisjrar Administra i n

No: Rq££l- ie /RG/LP D,t,d 13 .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Jammu
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, J&K High Court Bar Association, Jammu.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.
Mr. Vikrant Mantras, Advocate

. .....for information and necessary action.

17:6
Regi§trar Adminislratjon
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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT SRINAGAR
(Exercising powers of Bar Council under Section 58 of the Advocates Act, 1961)

# # # # #

NOTIFICATION

No: /;37 of 2026/RG/LP Dated /3 .07.2026

Provisional admission as an Advocate, granted under the

Advocates Act, 1961 in favour of:

Ms. Vandhna
D/O Shri Bishan Dass

R/O Pla Danga, Kamble Danga, Tehsil & District Udhampur

Vide Notification No. 2076 of 2023/RG/LP dated 13.09.2023 has been declared as

Absolute/Final.

By Order

(Syed $*t=jtag:hu£sain)
Registrar Administra pon

N„ :296++ .- g9 _/RG/LP D,t,d I ?> .07.2026

Copy forwarded to the:-

1

2

3.

4

5.

6.

7

Principal District and Sessions Judge, Udhampur.
Secretary, Bar Council of India, New Delhi.
Manager, Government Press, Srinagar for publication in the next issue of
Government Gazette.

President, District Court Bar Association, Udhampur.
CPC e-Courts High Court of J&K and Ladakh, Srinagar for uploading on
the official website

Incharge Library, High Court Wing Jammu/Srinagar for information and
also keeping record of the same.

Ms. Vandhna, Advocate
. .. ... for information and necessary action .

Registrar Adminlstr£ti


